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ATTENDENCE.CUM.ORDER SHEE"I OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY I,AW TRIBUNAL ON 22.II.2O17

NAME OF THE PARTIES Urja Equipments Pvt. Ltd

Roc, Pune

SECTION OF THE COMPANIES ACT: 252 of the Companies Act, 2013.
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ORDER
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on the request made by the professionar appearing on beharf of the petitioner for
withdrawal of this petition filed under I

at his requesr this company petition,I:ff:*:::":ff:::;:ililil;;1,
afresh under correct provision of law.
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Member(Technical)
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Member (Judicial)


